10.08.2017

AT 02.15 P.M

1.

10. W.P. (C) 11922/2016

SANJAY PARIKH, AAGNEY SAIL, M. PATHAK
YEESHU JAIIN, JYOTI TYAGI
SIDDHARTH PANDA, P. VENKATESAN

11.

W.P. (C) 2783/2015
CM NO. 4986/2015

. W.P.(C) 2798/2015

CM NO. 5000/2015

. W.P.(C) 2799/2015

CM NO. 5001/2015

. W.P.(C) 2803/2015

CM NO. 5006/2015

. W.P.(C) 2813/2015

CM NO. 5045/2015

. W.P.(C) 2848/2015

CM NO. 5115/2015

. W.P.(C) 2851/2015

CM NO. 5119/2015

. W.P.(C) 2861/2015

CM NO. 5137/2015

. W.P.(C) 11806/2016

CM NO. 46589/2016

CM NO. 47029/2016

COURT NO.3
(DIVISION BENCH-IT)

J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P.GARG

VIJENDER SINGH

VS. GOVT OF NCT OF DELHI & ORS.

BANI SINGH
VS. GOVT. OF NCT OF DELHI &

RAI SINGH

ORS.

VS. GOVT OF NCT OF DELHI & ORS.

MAHINDER SINGH
VS. GOVT. OF NCT OF DELHI &

DEVENDER SINGH
VS. GOVT. OF NCT OF DELHI &

SATBIR SINGH & ORS.
VS. GOVT. OF NCT OF DELHI &

DHARAMBIR SINGH
VS. GOVT. OF NCT OF DELHI &

KULBIR SINGH
VS. GOVT. OF NCT OF DELHI &

ADITYA PRATAP
VS. GOVT. OF NCT OF DELHI &

VIRENDER SINGH
VS. GOVT. OF NCT OF DELHI &

FAO (OS) (coMM) 149/2017 DELHI URBAN SHELTER

CM APPL. 25974-76/2017

AT 2.15 P.M

1.

W.P.(c) 9120/2015

IMPOROVEMENT BOARD
VS. LAKHVINIDER SINGH

COURT NO.3

ORS.

ORS.

ORS.

ORS.

ORS.

ORS.

ORS.

ADVOCATE FOR
ADVOCATE FOR L&B/LAC IN ITEM NOS. 4 TO 7, 9 TO 10
ADVOCATE FOR L&B/LAC, IN ITEM NO. 3 & 8

PETR IN ITEM NOS. 3 TO 10

RAJEEV SHARMA,
RADHA LAKSHMI
ARUN BATTA

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

NEW DELHI TRLEVISION
LIMITED

VS. DEPUTY COMMISSIONER
OF INCOME TAX CIRCLE-18(1)
NEW DELHI & ANR.

S. GANESH, SACHIT JOLLY
GAUTAM SWARUP

P.S. PATWALIA, N.P. SAHNI
RAHUL CHAUDHARY,

LAKSHMI GURUNG



10.08.2017 J-2FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

2. W.P.(c) 11638/2015

3. CM APPL. 10461/2017
IN W.P. (c) 195/2010

AT 10.30 A.M

1. FAO 20/2008

AT 2.30 P.M

1. RSA 402/2015

AT 2.15 P.M

1. CRL.REV.P. 607/2016

1. CRL.M.C 1751/2014

HIGH COURT OF DELHI
09TH AUGUST, 2017

NEW DELHI TRLEVISION
LIMITED

VS. DEPUTY COMMISSIONER
OF INCOME TAX CIRCLE-18(1)
NEW DELHI & ANR.

RAHUL MEHRA
VS. UNION OF INDIA & ORS.

COURT NO. 27

S. GANESH, SACHIT JOLLY
GAUTAM SWARUP

P.S. PATWALIA, N.P. SAHNI
RAHUL CHAUDHARY,

LAKSHMI GURUNG

RAHUL MEHRA, PETR. IN PERSON
SUSHIL DUTT SALWAN

ADITYA GARG, HIMANI KAUSHIK
HEMANT PHALPHER, ANIL SONI
PREMTOSH MISHRA, YOJNA GOYAL
SALONI AGARWAL

HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

NAVEEN BHATIA (SINCE
DECEASED) THROUGH HIS
LRs

VS. RAJ KUMARI BHATIA
AND ORS.

DHARAMBIR
VS. DAYABIR

COURT NO.29

AMRIT KAUR OBEROI
D.S. VOHRA, PRIYANKA
ARVIND KUMAR GUPTA
ARPANA MALIK

VIKRANT SARIN, MADHULIKA
SARIN, DUSHYANT SWAROOP,

HON'BLE MR. JUSTICE ASHUTOSH KUMAR

DILIP CHAWLA
VS. RAVINDER KUMAR
& ANR.

COURT NO.30
HON'BLE MR. JUSTICE I.S.MEHTA

ANIL KUMAR
VS. CBI

RAJIV WADHWA, HIMANSHU
BHUPINDER SINGH
PRADEEP KUMAR ARYA
L.K. DAHIYA,

RAJ KARAN SHARMA
NEELAM SHARMA

MANOJ OHRI, AMIT SHARMA
ADITYA, ABHIMANYU SINGH
NARENDER MAAN, MANOJ PANT
KARAN NAGRATH

REGISTRAR (LISTING)



10.08.2017

19. CS(0sS) 2007/2014
I.A. 13491/2015

20. CS(0OS) 3354/2014

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

SHARWAN CHAUDHARY RATAN KUMAR SINGH, NIKHILESH

Vs. AJAY AHLAWAT KRISHNAN, NEERAJ KUMAR, SURENDER
SHEORAN

BIOCODEX AND ANR SURINDER SINGH

Vs. REGALIA PHARMACEUTICALS

INDIA PVT LTD
*hkkkkk
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